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Community Projects and N.E.S. 
Bloc:ks in N.E.F.A.

2019.  Shri Rishang Keishing : Will 
the Minister of Planning be pleased to 
state :
(a) the number of Community Pro­

jects and N.E.S. Blocks opened in the 
First Five Year Plan in the whole of 
N.E.F.A. ;

(b) how and from where the offi-̂ 
cers and the village level workers 
are obtained; and

(c) the attempts Government have 
made to recruit and train up the local 
people ?

The Deputy Minister of Planning 
<Shri S. N. Mishra): (a) Community 
Development Block—1, National Ex­
tension Service Blocks (N.E.F.A. Type)

(b) Most of the officers and Village 
Level Workers have been drafted from 
the existing  Agency  personnel and 
other Departments. Recruitment was 
also  made from outside,  especially 
from Assam, preference being given 
to the Tribals who were given requi­
site training.

(c) Apart from recruiting  suitable 
local candidates for manning these 
blocks and arranging for their training 
outside N.E.F. Agency, the Agency 
Administration have recently decided 
to fill the posts of Village Level Wor­
kers entirely by local people. For this 
purpose, educational  qualifications 
have  been relaxed.  An Extension 
Training Centre has also been started 
at Pasighat.

National Buii.ding Organisation

2020.  Shri Radha Raman; Will the 
Minister of Works, Housing and Sup­
ply be pleased to state :
(a) whether it is a fact that the 

National Building Organisation has 
suggested the construction  in  each 
State of an adequate number of ex­
perimental buildings involving depar­
ture from traditional specifications and 
design;

(b) if so, whether Government pro­
pose to include such building pro­
gramme in its Housing Plan ; and
(c) what are the estimates of invest­

ment on such construction ?

The ParUamentary Secretary to the 
Minister of Works, Housing and Sup­
ply (Shri P. S. Naskar): (a) The Na­
tional Building Council, in their first 
meeting held on the 5th & 6th March.
1956, adopted a resolution recommend­
ing the construction of an  adequate 
number of experimental buildings in 
each State.

(b)  and (c). This will depend upon 
the nature and extent of departures 
from the use of traditional materials, 
designs and practices that may even­
tually be recommended by the Na­
tional Buildings Organisation on the 
basis of necessary technical study and 
research and the extent to which State 
Governments build on that basis.

Coal

2021. Shri Ibrahim : Will the Minis­
ter of Production be pleased to state :
(a) the quantity of coal and coke 
produced in the months of June, and 
September 1955 ; and

(b) how these figures comparc with 
those in the corresponding months of 
1954?

The Minister of Production (Shri K. 
C. Reddy) : (a) and (b). Comparative 
figures are given below :—

June *54 June *55 Sept.’54 Sept.’55 
Tons  Tons  Tons  Tons

Coal a,885,182 3,074,672 3,171,4043,378,365

Hard 192,083 212,122 192,326 217,844

Coke
Soft  134,152 120,928 173,866  i8f),844
■Coke

Import Policy

2022. Shri Ibrahim: Will the Mi­
nister of Commerce and Industry be
pleased to state :

(a) whether Government have libera­
lised their import policy recently ; and

(b) if so, the extent to which the 
quota for the import  of items like 
confectionary, biscuits, jams and cakes 
has been raised for the period from 
July to December 1955 ?

The Mhiister of Commerce and In­
dustry and Iron and Steel (Shri T. T. 
Krishnamachari): (a) and (b). It is 
not possible to make a general state­
ment of this nature since Government
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have liberalised its import policy in re­
gard to fmports of machinery and in­
dustrial raw materials over several half 
years. Quota restrictions have been 
removed or relaxed in the case of seve­
ral commodities when the import 
duties on these articles have been 
raised.

Indian Emigrants to Malaya 

AND Singapore

2023.  Shri Ibrahim : Will the Prime 
Minister be pleased to state the num­
ber of Indians who have proceeded to 
Malaya and Singapore after the intro­
duction of new Immigration Regula­
tions there in August 1953 ?

The Prime Minister and Minister 
of External Affairs (Shri Jawaharlal 
Nehru): The numbei of Indians who 
left by sea for Malaya and Singapore 
from August 1953 to March 1956 was 
76,009, the vast majority being “return­
ing residents”.
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